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T» IT patel* of Shri K*R«
Patel. aged about 51 y?^s» Working
as Assistant programmer in
Electronics Data processing Centre,
Central Railway, Jabal](>ur » M.P .

versus

1. union of India, through Ministry
of Railway, Rail B^awan,
New Delhi.

2. Chief Signal and Jelecommunication
Engineer, Mumbai (CST).

3. Divisional Railway Manager,
central Railway, Jabalpur Division,
Jabalpur t M.P .

applicant

4. senior Divisi«ialsenior uivxa* '

D.R.M.(P), Centra^L Railway, Jabalpur
Divisi^, Jabalpu:: : M.P •

Counsel s

Shri P.R« Bhave for the applicant.
Shri S.P* Sinha for the respondents.

personnel officer/

• • •
respowi^bnt

Cor am t

Hon'ble Shri justice
Hon'ble Shri R.K. Upa

N[.N. Singh - Vice Chairman,
dhyaya - Member (Adanv.i.

d R D E R

withdraw this origins

(Passed on tlUjs the 13tn day of February 2003)

The 1 earnecl counsel for the applicant wants to

li Application on the ground that it

has become infructuo^s. Prayer is allowed. This original

Application is dismissed as withdrawn.

(R.K. UPAEHYAYA)
member (a)

(N .N . SINGH)
VICE chairman
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